| TEM NO. 203 COURT NO. 5 SECTI ON XI A
SUPREME COURT COF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).17663/2006

(From the judgenent and order dated 06/03/2006 in WP(C) No. 33208/ 2005
& | A No. 3350/2006 in WP(C) No.12156/2005 of the H GH COURT OF KERALA AT ERNAKULAM

K. VILASINI & ORS Petitioner(s)
VERSUS
EDW N PERI ERA & ORS Respondent ( s)

(Wth prayer for interimrelief and office report)
(FOR FI NAL DI SPOSAL)

Date: 28/07/2008 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE S.B. SI NHA
HON BLE MR, JUSTI CE CYRI AC JOSEPH

For Petitioner(s) M. Subranoni um Prasad, Adv.

For Respondent (s) Dr. K. P. Kylasanatha Pill ay, Adv.
M. CH. Leela Sarveswar, Adv.
M. D. Mahesh Babu, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List the matter on next Monday.

(A.S. BISHT) (PUSHAP LATA BHARDWAJ) COURT
MASTER COURT MASTER



